O.l.H.
GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
LOK SABHA

UNSTARRED QUESTION NO. 856

TO BE ANSWERED ON NOVEMBER 21, 2019
DISPOSAL OF URBAN WASTE

NO. 856. SHRI DILIP SAIKIA:
SHRI RAMESH CHANDER KAUSHIK:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to
state:

(a) whether the Ministry in collaboration with Ministry of Environment,
Forest and Climate Change has formulated any scheme for
disposal of urban waste and if so, the details thereof; and

(b) whether the Government is contemplating any special action plan
for North Eastern States including Assam in view of tourism
potential in North-East and if so, the details thereof?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI HARDEEP SINGH PURI)
(@) : No Sir.
(b) : Government has undertaken various schemes for urban
infrastructure projects, including waste processing projects, which
includes the following:
(i) Under North East Special Infrastructure Development Scheme

(NESIDS), Ministry of Development of North Eastern Region infer-
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(i)

(iii)

(iv)

alia provides financial assistance for physical infrastructure
projects relating to water supply, power, connectivity and
specially the projects promoting tourism. Projects which are not
supported under any other schemes of Central or State
Government are considered under NESIDS Scheme.

Under North Eastern Region Urban Development Projects
(NERUDP), Ministry of Housing and Urban Affairs (MoHUA) funds
the committed liabilities of the Asian Development Bank (ADB)
funded projects for which ADB’s funding period has expired.

Under 10% Lumpsum Scheme, urban infrastructure projects in
North Eastern Region are funded by MoHUA.

Under Swachh Bharat Mission-Urban (SBM-U), 35% of the project
cost is funded as Grant Viability Gap Fund (VGF) for establishing
waste management projects in North Eastern Region.
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